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By filing this OA, the applioanc i

sought directions to the respondents to ccrsi:

Ivim for re-Gngagoment in accordance with ■:

seniority montioned in tho Casual Lr.bou. L'

R e g ~ 31 o r in ^ n e i i g r i l. o i : o r '...o- o i i i i o.

in Geptembor 1S93 and vide rospsrrdents n:ti

dated 14. 10. 1SSC.
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d i s-zM'iGiaGiod -rrom serv ics in thQ year idSTdiv/aa
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: ;G\ar angaoed even 1 or shoi^t spelio after' .

Thei'oaFtcr he hao submitted a nundeei' o"

roprosentatione to the rospondonts for his

re'-angagemsnt. No decision has been taken by tire

respondants till novv.

Vi-.aeping m vicv/ ^ the facto and the

circumstances of the case, I find tlrat thiio is a

fic case to issue direction to the responde.;ts to

decide the repr'osontation of the applicant. t;-.o

r ccpor^dsnts ar'o , therafci-e , di rooted te treat tfiio

,  iCciciGf, as represcntat 1 on of the applicant

and docido the oaito by passing a detailed,

icasonod and speaking ordor within a period of

th; 00 moiitho from the date of receipt of a copv

or I ; s o r do r .

a  copy or this OA be sent to the

rospondonts along vrith the copy of the order.

Tho OA is disposed of with tho above

ui ! ccciori at- tire admission stago. No order as to

costs.
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